S - Declaration of Assets and Liabilities
- ' - | Year 20ZEE23

NC‘JﬂQ M:mwu ., son/daughter/wife of . .Shhu P’an\] . houdhax
2,8 ...................... years, belonging to BEHAR.NIZHALY..S08HA..PATN A
L SSDSTA. N

ban}; balance, ete.) of

service and presenlly worklng as .

give hereinrbelow the details of the assels (Immovable, movable,

@ myself my-speuse-and dependants*:

CA. Detalls dﬁmouable assets
(Assats<Insjolnt name: iridicating the extent ofjoinb ownership will also have to be

\q&gfven)
;7 :, ‘5 - 8r."| «Description - Salf | afs‘ppusa Dependant-1 | Dependant-2 Dependant-3
[iel= ' Name Etc, Name

A:No, - Namé(s) “Name
s
M ,
~ (i) | Deposits in i
) Banks, Financial
Institutions And
Non-Banking | &/00/000 | 3, 00,000
Financial
\AL\ Compan!es
q,\‘)f(b () [Bonds, . . -
s Debentures and i,
Shares In NITL NE I
companlies
(iv) | Other financial - 5
' InStitutiohs, LT ¢
NSS; Postal - _ .8
- --Savfngy LG :
Pol{ei_esL etc
(v) | Mtor Vehicies BIKE ' )
[ (detalis of (26, 009) W“ _ _
make,' etc.) BRO\&}’Q _ . il P
) 'Jeweuery (give hp ' —
details.of 100 g N . _’
weight and ol el : |
value) _ ¢009 Aihe|
(vii) Other assets, 1,80, 000
Slch as values | v, WM | P
oftclalms /gy ’
fnterests A

" Note: Vaiue of Bonds / shares / Debentures ag per the latest market value in Stock
" Exchange Ir respect of listed comipanies and as per books In the case of non listed

" companles should be given,. . ,
* Dependant here means a person substantlafly“gepandent..on..thenincomer.of.-_the-__---=---:--—-—-~-—-

employge; . . . ,
- MNewve  pumeoy

SR PR ey e gy rrey



B. Details of Immovable assets
[Note: Properties in joint ownershi
also have to be Indicated]

HSr, +Bescription
~1eaNo,

p indlcating the extent of joint owrership will

Dependant-3 |

Dependant-2
Ete, Name

Dependant-:I
Name

Name

Self Spouse

Name(S)

7\:
=

(i) | Agricultural Land

- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

(I | Non-Agricultural Land ]
- | - Location(s) %

~Suivey number(s) S

~LExtaht: (Total——---— eoul’f\— e Ml

meastrenent) | ;

) -Current-iarket value _

“l70) |'Bulldings (Commercial ' ' 7

-and residentlal)

_Location(s)

- Survey /door

number(s)

- Extent (Total

measurement)

- Current market

value

Houses / Apartments,

etc. :

- Locatfon(s)

- Survey /door

number(s)

- Extent (Total

measurement)

- Current market

. valug .

(v) Tothers (stich as

- | Interest-in. property)

NILAs ¢;\'s(”c
\

(lv)

sl s

- 2(2) T I give herein below the details of my liabilities / overdues to publfc financlal -

*Institiitions and governmenl:dues -
[Note Pfease glve separate details For each H:em)

NI N

e eady,a

n-“(._

Name & address of Bank /
Flnanclal Institutions(s) /

Descnptwn
Department (s)

T
2 '{&NOI

“l.(a)

Dn!

Amount outstandlpgnas]

" Loans from Banks

yes Bank I
N2 L g I

(i} Loans from ﬂnancial
instlthticons.. .

(ift) Government Dues' .
(a) dies {6 départménts . Y
dealing with government A1 o

(b) dues to departments

dealing with supply of - | ) L [

water .

accommodatlon :

(c) dues to departments

dealing with supply of
electriclty

i?




(d) dues to departments - : p
dealing with telephones NI L NP2

(e) dues to departments

dealing with government 7 4
transport (including n ’

alrcraft and helicopters)

(f) Other dues,. If any ) '

(b) (1) Income Tax including
surcharge [Also Indlcate
the assessment year upto

which Income Tax Return Ccus PK 3 &&S K
filed. Give also Permanent
Account Number (PAN}]

-| (Ii}- Wealth Tax [Also

: +Ihdlcate the assessment _ o e
- [syear upto which Wealth NI L NI L

. ETakeréturn filed.]

;(li)Sales Tax [Only In
- neasesofiproprietary
~ business]

-,(lv).r.Pr._Dpé“ctv Tax: R .

Cadre T LBL & (ﬂ_s_c.'_uTﬂN‘TJ '

"C. PersonaliDetsil.

GPF/CPF/PRAN No. - 1101 6 4056508 |

. Gender B AN

Date of Birth : : - - ‘o
e r_ <Ot Se Ol 2 l«»'ﬂ /.3-;. a (DD/MM/YYYY)

élaSs/GrOUP . :". IE3 ;(A/B/C)

(Full NEnie'e. gs.ﬁWS"“Blhar«!-\dm!nlstratlye  Service,

B S.5.- Blhar Secretarfat Service atc.)

Home District - s P F) TN ﬂ
I hereby declare that the above detalfs are trug" to ‘the Best of" my

AR RETS Ko ¥ELy v ok }1\..ﬁﬁ'

‘knowledge and belief.

'S!Eg'nature‘.'..N.ﬁ‘.j "‘O’i I k.u w'q

Name of Employee: [N

| F;—Iace:.l ..... PHTNQ | , ‘ Deslgnétlon:...;;,.ﬂqg.gif.-.g.:'._..@. NT
Date:2.;v.q.1..[..2ﬁ>..2.——9 C Department:..‘..%t.ud ............... (‘WHM ( B1 HA K
. L . VIpHAN <P )

please éign each page of fhe declaration. Asset declaration formi -

the:
must be in A4 size white paper with computer typed (single side)

SR <

in prestnbﬁ*d format— "
Noq rQ ]Cﬂ-mao-w .



